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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL :tHYDERABAD BENCH
AT HYDERABAD

whh

0.A.1641/91. Dt.ef Decisien :_12-12-91.

S.S4ivasankara Reddy : .. Applicant.
Vs

1. The Unien of India rep. by
the Chief Pestmaster General,
A.P, Pestal Circle, Hyderabad.

2. The Pestmaster General,
Kurnool_hegion, Kurneel,

3. The Supdt. ef Pest Offices,
Nandyal Pestal Divisien,
Nandyal, Kurncel District.

4. The Sub=-Pestmaster (LSG),
Giddalur, LSG SO

Prakesam District, ++ Respendents,
Ceunsel fer the applicant ¢ Mr. KSR Anjaneyulu
Ceunsel fer the respendents = : Mr. NR bevaraj, Sr.CGsC,
CORAM:

THE HON'BLE SHRI R, RANGARAJAN : MEMBER (ADMN.)

..

THE HON'BLE SHRI B.S,JAI PARAMESHWAR : MEMBER (JUDL,)
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ORDER

CRAL ORDER (PER HON'BLE SHRI R. RANGARAJAN : MEMBER {ADMN. )

Heard Mr.Subramanyam fer Mr.K.S.R.Anjaneyulu, learned
ceunsel fer the applicant and Mr.N.R.Devaraj. learned ceunsel fer

the respendents.

2, The applicant submits that he is werking as Casual Labeur

(7]

Night Watchman at Giddalur LSG Sub-Pest Office frem 1-13-93 enward

He has cempleted 4 years of service in the pest, He is being paid
fer 6 heurs and his werking heurs ur;izcening S p.m. te merning

8 A.M, ndxt day. A pest ef EDDA 1II has beceme vacant in that
effice frem Nevember, 1995 due te premetien ef regular incumbent.
It is stated that the respendents have appreached the apprepriate
empleyment exchange fer spensership ef the candidates fer filling
up ef that pest. It is further stated that theugh the applicant
had registered himself in the empleyment exchange his name was net
spensered, =is:it is stated that the empleyment exchange authoritiks
are of the epinien that he is already in service and hencﬁgis

name need net be spensered. The letter te the empleyment exchange
it is stated was written en 18-11-97 and interview is later te be
held en 23-12-97,

3. This OA is filed praying fer a directien te the respendenta
Ne.3 and 4 te censider the applicatien ef the applicant fer the pest
of EDDA witheut insisting the same te bérouted threugh empleyment
exchange and te appeint him as EDDA II Giddalur S.0,

4. . The applicant is already werking as Casual Labeur Night
Watchman under the respendent erganisatien. He alse submits that
he fulfilP all the cenditiens fer censideration fer the pest eof EDDA.
If se his applicatien may alse be censidered in accerdance with rule

aleng with the candidates spensered by the eﬁployment exchange.

S. The OA is erdered accerdingly at the admissien stage itself
Ne cests,
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3% The Superigtendsnt of Post E!ff‘a.c:as, Nandyal Pustal Divisdon,

5% One copy to Mra KSR,Anjaneyulu, Advocate, CRT., Hyds
6% One copy te ﬂrﬁ NﬁFJBavaraJ, Srﬁtﬁsc., CRT.ﬂ Hyd.
75 One copy to DIRF(A), CATY, Hydd :

8. One duplicatel - E

DA 649 /9-7

Copy tos=-

ﬁ The Postmaster General, Kurneol Region, Kurn?ol

Nandyal, Kurnocl Districts
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4% The Chief Postmaster Gesnaral, A.pipostal ercle, Hyderabad

;
| .

hoe

b

@).

The Sub-Postmaster (LSG), Giddalur, LSG 0 Prakasam District.
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